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connection  with similar

religious festivals;
and

(@) il so, the steps so far taken in that
., direction?

THE MINISTER OF STATE IN THE
MINISTRY  OF 1OURISM  AND CIVIL
AVIATION (SHRI SURENDRA PAL
SINGH) : (@) and (b) The Exposition
of the body of St. Francis  Xavier 15 an
outasion  which interosts mllions of
Catholits  all ever U Warld,  Sovarn
ment of India Tounst Offices overseas
gyt publiaty w tins wvent w att o foragn
1w sty w Irdla,

A additional  pas enger lounge was
tontiuded  at Dabolim aiport  and the
jndian Aithin & opaated speaal thghts o
Pandle the tomsi rush on ths occavion,

(¢ and (@b Govuinment of  india
Toweor Offies overscas have full informa-
tio on Indian fostnals that atvadt foregn
Onmste and  those fesisals e
tenss e publicity  abinad

guen A

Soviet Foreign Trade Bank in India

#7710 SHRI D). P, JADEJA,

SHRI NAW AL KISHORE
SHARMA:
Wil tiie Manister  of FINANCE  be

pleased to state:

(ay whother the Soviet Fareign Trade
Bank s likely  to be atlowed 10 open
a branch in India; and

(b) il so, the particulars  theieof?

THE DRPUTY MINDIER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI: (@) and (b):

Jo an enquiry about the possibility of e
tablishing a representauve  office in India,
the  Bank  of Foreign Trade of the
USSR has been inlmmed of owr agiee-
ment, in prindiple, to the proposal. Thae
is sl the understanding  that USSR will
alse  puinit the Statc Bank of India to
open a repicsentative  office  in USSR.
Formal communication from the Bank
of Foreign Trade of the USSR, supported
by the Central Bank of USSR, is still
Swaited by the . Resetve Bank of Indis.
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The proposed representative  nffice will
not  undertake bGanking transactions hut
would be concerned  broadly  with the
study  of the possibilities of widening and
improving economic relations between the
USSR and India and be of assistance to
those Soviet Organisauons  who coter into
contracis  with  Indian exporters  and
impos Leis,

Charges of Smuggling  Against Diiectors/
Shatcholders of M/s. Tata Mills Ltd.

*775 SHiRI SAI
oo M ta ot

for state -

PAL KAPUR :
TINANCGE  u

will
pleased

{ay the names of the shase holders/direr-
tms of Tata Miils Timnted anested so
far on smuggling chaiges,

amy sorts of raids
conducted at thar premises; and

fhy wicthis were

ariicles  recovered
the 1aids indicating  the
postuon of the artides w0 reco-

names of
thun  in

(01 the
fiom
prresent
vered?

THI MINISTER
MINISTRY (933

OF STATE IN THE
FINANCE (SHRI

PRANAB  KUMAR MUKHERIEE) @ (3)
e (hy Trom the anfovmation avail-
able with the magor Custom  Houses, it

1 ccrtaned that none of the directors of
Pata Molls Limnted,  Bombay,  have been
anested on charges o smuggling,  nor
have any raids been conducted  on  their
plel‘L’ﬁ

1he total number of sharcholders in this

Company s~ on 18472 was  moie than
13,700.  Thoe  sharcholders are  spread
all ovar the countin.  The  information

“eguding the shareholders arvested so fai
on charges of smuggling will therefore, have
to be collected from the ficld lovmations
all over the coanury.  Collection of the
devired  informauon theefore, will involve
considerable time and labour which may
not bhe cowmmensurate with the results that
wan be e hiced, However, f the Honow-
rable Mcmba destres 1o have wtlormation
ahout any particular shareholder(s), the
ame can be collected and laid on  the
table of the House.

.
(cy: Does not arise in view of {3) &
(by above.





